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I HATAT
[afsr e (Rt §9re)

qs, 19 3°Ted, 2025

T3, 3797 (3).—ah, WA TLHT, T HATAT (YA dT2) FT ATATAAT FeAT TH.3. 903 (3),
faeTTe 20 wea<r, 2025, S8 AT o TSI, FETLTr, 90 1|, g 3, 3u-gw (1), wWa wfafaam, 1989
(1989 =1 24) (T To+ a1 36 Atz wgr 7 8) Fit g 200 § wehrfora & = o, g &%
TR o W o RS I Sd ST # S Feg AaSE T, qe-AiedT S TRaad TR ST
(101.25 . 51.) 3T Tt A9 & amER a& faeare (25 f.#) v s stfengor oS (afsm @)
& TTITEd, TEaETd 3T HATAT & TATST & (o7 3h ATEE=AT & §d TaAt § g s &7 sttergom
FL T AIAT TLET SO AT o

31T, STafeh, I ATEAAT T AT S ST THATAL T “Foog, 0" (ETeT), “ 37 e (Bah)
& “ITTHET ATE =AT (S ), 25 weady, 2025 # I Ataf=aw it & 20 T i ITART (4) F q8a
SeRTEora foam T o, s srafe, swofRrat yre 21 S € i gerw IrfeehTY g sl we AT S g,

AT, STath, I ATATATT FT &meT 20 = AT ST (TF) F ATEL H, TAHT TR T F5 TR
FT ST RTE weqa T &,
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A, T, TEAH TTIEHTLT AT IF IS ITH g1 9%, 3T 3% Afarfaze it gy 20 £ #ir 37-gmey
(TF) BT T&T ATHAT T TIRT Hd gU, x TR A Tg AT FAT & o6 sIqeg=1 | Fiee ffF I
3297 & forw srfemrgor it STustt;

ST T, I erfarfaas i gmeT 20 € A STUTRT (2) F SATILOT H, FF GEH T Tg AT FIAT &
o Tt ToTo § =0 ATSE=ET % TR 9, IF AT § Aiay iy avft go« 9 9 W ag o
% TLRTT * ATARIT | gIT

AT

R @ W aRASET st e TS # ST w5 SIS, YS-A T S IRadT 9REseT
(101.25 f.41.) i< 07 ATe & K 9% @A (24.65 F6.311.) + forg, €<==r & a9 a1 foqr 9= %
srferrgr F st ATt sy s w@ e e

R =g a9

F. | MAF | sAFH AL | WiedaT | qH | qE AT | stferrRa & | i arfers / sfeea e
q. | 9w | e F | IFA | S ATAT | FTATH

e THTY CEEIE]

(in Sgm

1 (2 3 4 5 6 7 8
1 | yorete | 488/1 11 sty | famr &t | 87.34 SEHT qTEHe LA
2 | qweftw | 488/1 12 fsft | fa=r &<t | 108.88 Trete fwafig S
3 | o | 488/1 43 st | o= =it | 16.65 S{OTSIT TAHTH TS
4 | e | 488/1 44 st | o= =t | 190.07 S{OTSIT TAHTH TS
5 | e | 488/1 45 st | o= =t | 115.98 FFATT qTEHA ISTATIN
6 | o | 488/1 46 fasft | faw =t | 2.68 T TTEAA ISTATIT
7 | o | 488/1 47 fasft | e =t | 1.18 T TTEAA ISTATIT
8 |« | 488/1 48 fsft | A &t | 132.81 Trete Fwwafie R
9 | yoreftw | 488/1 49 fasft | fa= &ft | 158.00 TreTE At ST
10 | o | 488/1 50 st | faw &t | 51.64 EIEACETIREAR R
11 | qote | 488/1 | swiaftew wrear | st | o =t | 224.16 TSI Tt =g 9T
12 | g 489 qTg wte | st | & @t | 86.00 LT TIF AT

[%FT. H. E.-609378-03]
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MINISTRY OF RAILWAYS
[Western Railway (Construction Organization)]
NOTIFICATION

Mumbai, the 19th August, 2025

S.0. 3797(E).—Whereas, by the notification of the Government of India, in the Ministry of Railways
(Railway Board), number, S.0. 903 (E), dated the 20™ February, 2025 published in Gazette of India, Extraordinary,
Part I, Section 3, Sub-Section (1), of section 20A of the Railways Act, 1989 (24 of 1989) (hereinafter referred to as
the said Act), the Central Government, declared its intention to acquire the land specified in the Schedule annexed to
the said notification for the Purpose of execution, maintenance, and operation of the Special Railway Project namely,
Bhuj Naliya Gauge Conversion extension up to Vayor New Line (24.65 KM) in District Kutch in the State of Gujarat;

And, whereas, the substance of the said notification was published in the daily newspapers namely the
“Kutch Mitra” (Gujarati), “Times Of India” (English), & “Yung Leader ” (Hindi) dated 25" February, 2025 under
sub-section (4) of section 20A of the said Act;And, whereas, nil objections were received and same have been
considered and disallowed by the Competent Authority and accordingly orders have been passed;And, whereas, in
pursuance of sub-section (1) of section 20E of the said Act, the competent authority has submitted its report to the
Central Government;

Now, therefore, upon receipt of the said report of the competent authority, and in exercise of the powers
conferred by sub-section (1) of section 20E of the Said Act, the Central Government hereby declares that the lands
specified in the Schedule annexed hereto shall be acquired for the aforesaid purpose;

And, further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the Schedule annexed
hereto shall vest absolutely in the Central Government free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the District Kutch for
Special Railway Project namely Bhuj Naliya Gauge Conversion extension up to Vayor New Line (24.65 KM)
in District Kutch) in the State of Gujarat.

Name Of District: - Kutch Tauka: Bhuj

Sr. | Name of Block Plot No Nature Nature of | Areain | Name of the land owner
No. | the village Number/ of Land Land. Sqg. Mt. | /interested persons
Survey No.

1 2 3 4 5 6 7 8

1 Bhuj Sim 488/1 11 Private Non- 87.34 Chandrabhan Parumal
Agriculture Udernani

2 Bhuj Sim 488/1 12 Private Non- 108.88 Rathod Vikram Singh Jivubha
Agriculture

3 Bhuj Sim 488/1 43 Private Non- 16.65 Juneja Saleman Mamad
Agriculture

4 Bhuj Sim 488/1 44 Private Non- 190.07 Juneja Saleman Mamad
Agriculture

5 Bhuj Sim 488/1 45 Private Non- 115.98 Chandrabhan Parumal
Agriculture Udernani

6 Bhuj Sim 488/1 46 Private Non- 2.68 Chandrabhan Parumal
Agriculture Udernani

7 Bhuj Sim 488/1 47 Private Non- 1.18 Chandrabhan Parumal
Agriculture Udernani

8 Bhuj Sim 488/1 48 Private Non- 132.81 Rathod Vikram Singh Jivubha
Agriculture

9 Bhuj Sim 488/1 49 Private Non- 158.00 Rathod Vikram Singh Jivubha
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Sr. | Name of Block Plot No Nature Nature of Areain Name of the land owner
No. | the village Number/ of Land Land. Sqg. Mt. | /interested persons
Survey No.
Agriculture
10 | Bhuj Sim 488/1 50 Private Non- 51.64 Rathod Vikram Singh Jivubha
Agriculture
11 | Bhuj Sim 488/1 Internal Private Non- 224.16 Pragji Dalichandra Shah
Rasta Agriculture
12 | Bhuj Sim 489 Comon Private Non- 86.00 Ashok Jayendra Lodariya
Plot Agriculture

[F. No. E.-609378-03]

S. R. PRASAD, Chief Project Manager (C) Il

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054. 32;:5:A NATH Digtally sgned by GORAKHA

NATH YADAVA
Date: 2025.08.21 09:32:35 +05'30'




		2025-08-21T09:32:35+0530
	GORAKHA NATH YADAVA




